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terminals in West Bengal, the move-
ment of foodarains to West Bengal, Ii 
being reauIated at an averale of about 
~ee rakes (210 wagons) per cay from 
March/lApril, 1981 onwards as against 
the average of 4-5 rakes (280-350 wa-
gons) per day in the earlier mbntbs 
(December, 8o-February, 81). As a 
result, there has been corresponding 
decrease in the releases of walons bY 
the Food Corporation of Incita in West 
Beneal including the areas served by 
Howrah and Sealdah railway divisions 
from MarchI April, 81 onwards. 

(b) As on 1-7-81, the stock of food-
grains with the Food Corporation of 
India in West Bengal was of the order 
of 6.57 lakh tonnes including 2.43 lakh 
tones of wheat and 4.14 lakh tonnes of 
rice The stock position of foodgrains 
with the Food Corporation of India In 
West Bengal being comfortable, t~ 

question of taking any action againft 
the Food Corporation of India does not 
arise. However, the position is review-
ed by the Government periodically 
with the representatives of the Food 
Corporation of India, Railways and the 
State Government. 

Projf'ct 
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Gandak (U P) 

Rajasthan Canal ';tagf'-l 
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(c) Some of the reasons tor delay 
are, inadequate provision of funds, 

change in scope of work, changes in 

d-esigns and additional requirements. 

Aoreap Of LaDet to be JrrJp.ted after 
completioD of !tOIl, GaDdak .. 4 
"Nt. 0uaI 

40. SHKI BHOGENDRA JBA: Win. 
the MiDister of lRBIGATION !)eo 
pleased to state: • 

(a) the total acreage of laad to be 
perelUlially irriga-teci aftet Ule com-
pletiOn of the Kosi, Gandak ~n  
Rajasthan canal projects; 

(b) the total acreage under irrila·· 
tion at present; 

(c) what are 1Ib.e causes for delays. 
in getting them completed earlier; 
and 

(d) what step. speclfleaI1y are 
being undertaken to ensure their com-
pletion within a fixed time limit? 

THE MINISTER OF STATE IN THE 
MINISTRY OF IRRIGATION (SHRI 
z. R. ANSARI): (a) and (b) The 
ultImate irrigation potential and the 
actual utilisation so far in respect of 
Kosi, Gandak and Rajasthan Canal 
projects is as under:-

Ultimate lrriaation 
poteutial 

434 

125 

219 

llSI 

30R 

594 

660 

Utilisation 

(in thousand ha. 

185 

55 

423 

262 

352 

difficulties in land acquisition, escala-
tion in costs due to rise in cost of 
labour, materials, equipment, land ete. 
and non-availability at scarce mate-
rials like cement, coal, steal etc. 
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(4) One of the strategies adopted 
in the Sixth Plan Is to ensure com-
pletion of on-going projects in a time-
beUD41 manner. Monitoring of impor. 
tant projects is beiDg done by the 

Gandak (Bihar) , 
Eutern Kosi Canal 

Rajpur Canal 

Western .Kosi Canal 

Rajasthan Canal Stage-I 

Rajasthan Canal Stage-II 

Oandak (U.P.) 

U ..... orI8ed Settlement lD De1bi 

41. SHBI BHEEKHABHAI: Will the 
lV..1nister of WORKS AND HOUSING 
be pleased to state: 

(8) whether the Government are 
a a~ that tbere 11 alain a mushroom 
Jft)Wit:h of unautlaorlMd .. ttlelneDts aU 
0'Mr the ~a ta1 near pubUc parka, 
roads, etc.; ~ 

('b) why no action 11 bein, taken at 
the initial stage to remove sueh aet-
tlements; 

(c) ",beth .. there II an unautbedled 
settlement comiq up between Kidwai 
Nagar, and Laxmibai Nagar New 
Delhi; and ' 

(d) U so, the action being taken to 
check it? 

THE MINISTER OF PARLIAMEN-
TAlty AJTA.tBS AND WORltS AND 
PIOUSING (SHlU BHISHMA NARAIN 
SINGH): (a) The DDA bas stated tbat 
some such cases haVe com-e to no-
tice. 

(b) Delhi Development AuthOrity has 
reported that strenous eftorts are be-
Ing made to protect Government lands 
by deploying a larie number of watch 
and ward staff for removing fresh squ-
atUng, wherever reported. The M.e.D. 
bas aso stated that aetton to remove 
un.authorised settlements is taken •• 
and when suCh settlements are noticed. 

(c) YeI, Sir. 

State Governments as well as by • 
Central MOnitoring Organisation. 
After discussions 'With the State Gov-
ernments, the target years for com-
pletion now fixed are as under:-

1985-86 

1985-86 

1983-84 

1981-88 

1981-82 

1985-86 

1982-83 

(d) The Delhi Development Autho-
rity has reported that these jhuggies 
which were of very recent orlJdn were 
removed in the month of JulY, 1981. 
Fresh squatting has again been noticed 
in these areas and the Pollee has been 
altered not to anow anti-social elements 
to eacroach upon Government 1an4l. 

The Delhi Development Authority 
has further stated that the vaeaDt 
sites are being fenCed to prevent squ-
atting. 

Kosi COiltrol Board 

42. SHRI HARINATH MISHRA: 
Win the Minister of IRRIGATION be 
pleased to state: 

(a) whether it is a fact that on the 
occasion of Prime Minister's visit to 
Bihar, during the last week of June, 
1981 it was decided as a result of 
top-level discussion to revive the 
Kosi Conrol Board; 

(b) if so. the personnel of the Board; 
and 

(c) the modalities of the Board's fun· 
ctioning and agency to be evolved and 
utilised for feeding the Board 10 far 
as up to date (n expenditure, and (ii) 
physical targets. are concerned? 

THE MINISTER OF STATE IN 
THE MINISTRY 0.,. IRRIGATION 
(SlIRI Z. R. ANSARI): (a) Yes, Sir. 
It was decided to revive the Kosi 
Control Board. 




